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~~lie- ~ S"·-J- .2. a/ o 
on'ble Mr. A.K. Gaur, J.M 
on'ble Mrs. Man·ulika Gautam A.M 

List has been revised. Shri R.C. 
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a thak, lea rned cou11sel for the applicant l 
l as sent illness s lip. Matte r pertains to the I 
ear 2004, Court is reluctant not to adjourn 
uch old cases on a ny ground whatsoever, 

~tMr-

I ence illness s lip is rejected , the 0 .A. is 
ismissed in default a nd for non 
rosecution . 

Shri K.P Singh, learned counsel for the 
spondents. 
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